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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 01.09.2020 (TUESDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 249 of 

2020 

 

E.C. John 

Vs. 

Jitender Kumar Jain & Ors. 

 
 

Ghanshyam Singh   Ravinder Rawat 

2.  Comp. App. (AT) 

(Ins) No. 448 of 

2020 
 

S. Uma Devi 

Vs. 

M. Visvesvaraya Co-operative Ltd. 
 

 

 

Vipul Kumar Addanki Haresh 

3.  Comp. App. (AT) 

No. 115 of 2020 

Registrar of Companies 

Vs. 

Aquiss Pvt. Ltd. 

 
 

Kamal Kant Jha Abhishek Nahta 

4.  Comp. App. (AT) 

No. 116 of 2020 

Registrar of Companies 

Vs. 

Euro Asia Mercantile Pvt. Ltd.  

 
 

Kamal Kant Jha Abhishek Nahta 

 

 

                                                                             02:00 PM 

 

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

For Hearing  

5.  Comp. App. (AT)  
(Ins) No. 553 of  
2019  

 

Part Heard 

IDBI Bank 
Vs.  
Mamta Binani & Ors.  

 

 

With 

Manmeet Singh  Arjun 
AsthanaR1 
Shreyan Parth D.  
Tandon- R3  
Edupuqanti-R2  

6.  Comp. App. (AT)  
(Ins) No. 982 of  
2019  

Part Heard 

Deccan Chronicle Marketeers & Ors.   
Vs.  
Deccan Chronicle Holdings & Anr.  
   
 

Krutika Raghavan  Shreyas  
Edupuganti-R1  
PBA  
Srinivasan- R2  

 

 
 

 

Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                 -sd/-                    

2. Website: www.nclat.nic.in                                                                      Registrar       

http://www.nclat.nic.in/

